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(a) whether Government have received a
proposal on behalf of the Marathawara
Development Corporation in Maharashtra
for setting up a leather factory in Beerr
District for the development of leather
industry ; and

(b) if so, what are the details there-
of 7]

I
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states that this additional generating capa-
city will serve the needs of Western Maha- | .
rashtra. It envisages the utilisation of sea L EREzESUUGERC %fI. EEis (Ha"”' A fafq-
borne coal from Bengal/Bihar areas and W) gfafaw, 1951 F T4 ATEq9 A
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(%) 0 7R S W AW F FEA | quppy jES (SHRI B. P. MAURYA): (a)

% faw dty fad & w3 1w =nfar Pand (b) M/s. Leather Industrics Cospora-

7R F Aq9 A qnUET & wusagr fazre | tion of Marathwada Pvt. Ltd, Auran»gabad
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i[ ] English translation.
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submitted an application for the grant of a
ticence under the Industries (Development
& Regulation) Act, 1951 for the establish-
ment of a new undertaking at Bhir District
in the State of Maharashtra for the manu-
facture of 1.80 lakh kgs. of sole leather,
6.75 lakhs sq. ft. of chrome upper and
45,000 kgs. of katai leather or E.I. leather
per annum based on raw buff and cow
hides.

Due to scarcity of raw hides in the
country. the application was rejected and
a prima facie rejection letter was issued
to the Corporation on  18-11-74. The
Corporation has now submitted a repre-
sentation against the prima facie 1ejection
letter which is under examination.]
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1 Acceleration of rural electrification
13%6. SHRI R. D. JAGTAP
AVERGOANKAR :
SHRI DEORAO PATIL:
PROF. N. M. KAMBLE:

Wil the Mlmiter of ENERGY be pleas- |
ed tc state:

(a) whether proposals

the. Agriculture Fhance
the acceleration of
and

() if so, what are the details thereof 7]

[13 MAR 1975]

have been sub- |
mitte¢ by the’ Maharashtra Government to
Corporation for
rural electrification ; |
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+[THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID-
DHESHWAR PRASAD): (a) and (b) The
information is being collected and will be
laid on the Table of the House.]
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*[The names of organisations in Indiam
languages

1360. DR. .LOKESH CHANDRA : Wilt
tfe Minister of HOME AFFAIRS be plea-
sed to state:

up under the Ministry of Home Affairs

I
l
% (a) the number of new organisations set
ldurmg 1973 and 1974;

i

(b) what are the names of these organi-
. sations ; and

{ . .

| (c) whether these organisations were na-
imed in Indian language from their incep-
‘tion and if not, what are the

reasons.
therefor 2?7
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() & (7) g7 oxfaa &T w72 2

| %[THE DEPUTY MINISTER IN THE
| MINISTRY OF HOME AFFAIRS (SHRI
| F. H. MOHSIN) : (a) to (c) The informa-
, tion is being collected.]

T[ 1 English translation. -



